fvv/

CENTRAL ADMINISTRATIVE TRT BUNAL
PRINCIPAL BENCH., NEW DELHI.

QA-3089 /92
Mew Delhi this the 9th day of December. 199y,
Hon ble Shyra N. Rhat. Memher (1)

':
Hon ble Shri s, p, Blswas., Member(A)

Bhie Nerendras pal,

/0 Sh. Hukum Singh,

R/io 14676 Sector-1.

Fushoa Vihar., New Delhi~1 7, caa . Applicant

(through Sh., p.L. Mimroth - Not present !
VeSS

oo Unlon of India thirough

the Secretary,

Ministry of Power Shram Shakti

Bhawan, Rafi Mar g,

New Delhi-1.
7. Chalirman Centrel Electricity

AuLhiority, Sews Ehawar,

Morbth Wing, R.K. Puram,

New Delh1~bb.gar,
3, Member Secretary,

Northern Regional Electricity

Board. 18/4. Katwaria Sarai,

New Delhi-16. e Respolidant «
"None present)

ORDER(ORAL)
Hon ble =hri 1.N. Bhat, Member (3
Nohe  appears For the parties even though this

matier was glven & pass ovel, We ,accordingl v Y wmlse

the 0LA, For non prosecution.

(S P, Biswas) (TN, Bhat)
Member {4 Member (.7



